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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

To be heard on Monday the 31st day of July 2023 at 10.30 a.m 

                                                 (VIRTUAL MODE) 

  
In the Court of Hon’ble Mr. Justice Rakesh Kumar Jain, Member (Judicial), and Hon’ble Mrs. Shreesha Merla, 

Member (Technical)  
 

For Admission (Fresh Cases)  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

1 Comp App (AT) (CH) 

(Ins) No. 221/2023 

For Stay 

IA No. 730/2023 
 

Linen Art Pvt. Ltd. 

Vs 

Canara Bank & 3 Ors. 

 

Mr. Tahura Anzar  

2 Comp App (AT) (CH) 

(Ins) No. 228/2023 

For Condone Delay 

IA No. 741/2023 

For Stay 
IA No. 742/2023 

For Urgent Listing 

IA No. 740/2023 

 

Shiv Ratan Prateek  

Vs 

Southern Power 

Distribution Company 

of Telangana Ltd. 

Mr. D Narendar 

Naik 

 

3 Comp App (AT) (CH) 

(Ins) No. 230/2023 

 

PT Joy, 

Erstwhile Resolution 

Professional of MIR 
Realtors Pvt. Ltd. 

 

WITH 

Mr. Avinash 

Krishnan Ravi 

 

4 Comp App (AT) (CH) 

(Ins) No. 234/2023 

For Exemption 
IA No. 756/2023 

P T Joy, 

Erstwhile Resolution 

Professional of MIR 
Realtors Pvt. Ltd.  

 

Mr. Avinash 

Krishnan Ravi 

 

5 Comp App (AT) (Ins) 

No. 236/2023 

For Stay 

IA No. 759/2023 

K Parthiban Rasu V 

Vs 

Umiya Development 

Centre India Pvt Ltd & 

2 Ors. 
 

Mr. R Rajesh  

6 Comp App (AT) (CH) 

(Ins) No. 242/2023 

For Stay 

IA No. 774 & 

776/2023 
To Dispense with 

IA No. 775/2023 

 

Ebenezar Inbaraj  

Vs 

Renuka Devi 

Rangaswamy RP of 

Regen Infrastructure 
& Services Pvt. Ltd. & 

Anr. 

Mr. AG 

Sathyanarayana  

 

 

 

 



2 
 

For Orders 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

7 Res App No. 02/2023 

in 
TA No. 166/2021 

(Comp App (AT) (Ins) 

No. 122/2020) 

 

M. G A Abhimanyu 

Raja   
Vs   

Syndicate Bank & Anr 

 

Ms. Rohini Musa Mr. T Ravichandran- 

R1 

8 Comp App (AT) (CH) 
(Ins) No. 51/2023  

For Stay   

IA No. 175/2023 

Leave to file  

IA No. 176/2023   
For Exemption   

IA No. 177 & 

178/2023 

For Directions 

IA No. 413/2023 

 

Join UP Corporation  
Vs   

Mr. R. Sugumaran & 

3 Ors 

Mr. Sandeep 
Bhuraria 

Mr. V John 
Acquinas- R2, R3 

Mr. R Sugumaran, 

RP 

 

For Admission (After Notice)  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 
9 Comp App (AT) (CH) 

(Ins) No. 62/2023  

For Exemption    

IA No. 227 & 
228/2023    

For Stay   

IA No. 229/2023    

For Directions    

IA No. 269/2023 

 

Park Energy Pvt. Ltd.  

Vs    

State Bank of India & 

Anr 

Mr. Dhananjaya Sud Mr. Pranava 

Charan-R1 

10 Comp App (AT) (CH) 

(Ins) No 310/2022  

For Stay  

IA No 650/2022 

Maharashtra 

Seamless Ltd  

Vs  

V. Venkatachalam & 
8 Ors 

 

Mr. Thriyambak J 

Kannan 

Mr. Y 

Suryanarayana- R1 

M/s J Sagar 

Associates- R3 
Mr. VV Sivakumar- 

R5, R6 

 

11 Comp App (AT) (CH) 

(Ins) No.43/2022 

For Stay  

IA No. 91/2022 

 

Bank of India  

Vs  

Mr. CA GV Ravikumar 

& 3 Ors 

Mr. FB Benjamin 

George  
Mr. B Ramana 

Kumar 

12 Comp App (AT) (CH) 

(Ins) No. 201/2023 

For Stay 
IA No. 660/2023 

For Exemption 

IA No. 661/2023 

Earthin Projects Ltd  

Vs 

Indu Projects Ltd. & 
3Ors. 

 

Mr. Kumar Anurag 

Singh 

Mr. VVSN Raju- R2 

Mr. MV Swaroop- R3 
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13 Comp App (AT) (CH) 

(Ins) No.198/2022  

For Exemption  

IA No. 447 & 
449/2022  

For Additional Docs.  

IA No. 448/2022 

Cooperative 

Rabobank U.A   

Vs   

Coffee Day Global 
Limited 

Mr. Dwarakesh 

Prabhakaran 
Mr. A. Murali  

Mr. Anant Merathia 

14 Comp App (AT) (CH) 

(Ins) No. 98/2023  

For Stay  
IA No. 341/2023 

Leave to file  

IA No. 342/2023  

For Exemption  

IA No. 340/2023 

To implead 
IA No.380, 381 & 

382/2023 

SNJ Distillers Pvt Ltd 

& Anr  

Vs  
The Punjab National 

Bank & Anr 

 
 

 
 
 

WITH 

Mr. Avinash 

Krishnan Ravi 

Mr. ML Ganesh 

15 Comp App (AT) (CH) 

(Ins) No.109/2022  
For Stay  

IA No. 252/2022  

For Direction  

IA No. 784/2022  

To Implead  

IA No.314,1031/ 
2022  

Urgent Hearing  

IA No.1024/2022 

Sheena Adarsh  

Vs  
The Punjab National 

Bank & Anr 

 

 

 

 
 

 

WITH 

Mr. Rohan 

Rajasekaran 

M/s NVS & 

Associates- R1  
Mr. VV Sivakumar-

R2 

16 Comp App (AT) (CH) 

(Ins) No.9/2022  

For Exemption 
IA No. 18/2022 

For Stay 

IA No. 19/2022  

Early Hearing 

IA No. 20/2022 

S. Rajendran  

Vs  

South India Hotels 
Private Limited & 8 

Ors  

 

WITH 

Ms. M. Savitha Devi Mr. Rohan 

Rajasekaran- R1  

Mr. Karuppaiah 
Meyyappan- R2  

Mr. N.V. Prakash- 

R9 

17 Comp App (AT) (CH) 

(Ins) No.1/2022 
For Stay  

IA No. 1/2022 

For Exemption 

IA No.2/2022 

For Addittional docs. 
IA No. 3/2022 

For Urgent Hearing 

IA No. 1022/2022 

To implead 

IA No. 1023/2022 

SNJ Distillers Pvt Ltd 

& Anr  
Vs  

S. Rajendran & 10 

Ors 

 

 
 

 

 

 

 

Mr. Avinash 

Krishnan Ravi 

Ms. M Savitha Devi- 

R1  
Mr. Rohan 

Rajasekaran- R2  

Mr. Karuppaiah 

Meyyappan- R3  

Mr. ML Ganesh- R10 

18 Comp App (AT) (CH) 

(Ins) No. 83/2023   
To Dispense with   

IA No. 299/2023   

For Stay   

IA No. 300/2023 

 

Dr. S Jackson   

Vs   
R Venkatakrishnan, 

Liquidator, 

St. John Freight 

System Ltd. 

Ms. G Pavithra Mr. Mayan H Jain 
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For Hearing  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

19 Comp App (AT) (CH) 

(Ins) No. 74/2023  
For Stay   

IA No. 261/2023   

For Directions   

IA No.262/2023 

Smt. Kandala Vijaya, 

Director of Suspended 
Board of Directors 

Deepika Infratech Pvt. 

Ltd.  

Vs 

Shri Khabmmettu Sri 

Vamsi, IRP Deepika 
Infratech Pvt. Ltd. & 

Anr.   

 

Mr. K Manivannan Mr. Rohan 

Rajasekaran- R1  
Mr. Anant Merathia 

R2 

20 Comp App AT) (CH) 

(Ins) No. 438/2022  

For Stay   
IA No.1109/2022   

For Exemption   

IA No.1110 &  

1111/2022 

 

Shri Karshini Alloys 

Private Limited   

Vs   
Ramakrishnan 

Sadasivan   

 

 

WITH 

Mr. Vishal Ganda Mr. TK Bhaskar 

21 Comp App (AT) (CH) 

(Ins) No. 443/2022  
For Stay  

IA No. 1118/2022  

For Exemption   

IA No. 1120/2022 

 

Shri Karshini Alloys 

Private Limited   
Vs   

Ramakrishnan 

Sadasivan 

Mr. Vishal Ganda Mr. TK Bhaskar 

22 Comp App (AT) (CH) 
(Ins) No.399/2022 

For Exemption  

IA No. 951/2022  

For Stay  

IA No. 952/2022 

Leave to file  
IA No.  953/2022 

 

T. Raviprasad   
Vs   

SCL Infratech Ltd. & 

Anr.         

 

 

 
WITH 

Mr. Zain A Khan Mr. Bikki Ravendra 
Babu & Ms. R 

Moneshaa- R2  

23 Comp App (AT) (CH) 

(Ins) No.400/2022 

Leave to file  

IA No. 957/2022  
For Exemption  

IA No. 958/2022  

For Stay  

IA No. 959/2022 

Damavarapu Srinivas   

Vs   

M/s VR 

Constructions & Anr 

Mr. Kumar Anurag 

Singh 

Mr. Bikki Ravendra 

Babu & Ms. R 

Moneshaa – R1 

24 Comp App (AT) (CH) 

(Ins) No.159/2023  

For Stay  
IA No.527/2023 

D Srinivasa Rao   

Vs   

Stressed Assets 
Stabilization Fund & 

Anr. 

Mr. D Srinivasa Rao Mr. T Ravichandran   

25 Comp App (AT) (CH) 

(Ins) 390/2022 
Canara Bank  

Vs   

M/s. DAAJ Hotels & 

Resorts Pvt. Ltd. 
 

Mr. ML Ganesh Mr. Abhishek 

Jenasenan 
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26 Comp App (AT) (CH) 

(Ins) No. 296/2021 

For Stay  

IA No.628/2021  
For Exemption 

IA No. 629/2021 

 

Bank of Baroda  

Vs  

BREP Asia II Holding 

Co. II (NQ) Pte Ltd & 2 
Ors 

Mr. Pankaj Vivek  Mr. T.K. Bhaskar- 

R1  

Mr. Y. 

Suryanarayana- R2 
Mr. P Giridharan- 

R3 

27 Comp App (AT) (CH) 

(Ins) No. 171/2022 
Employees Provident 

Fund Organization  

Vs  
Mr. G Madhusudanan 

Rao, Liquidator, M/s. 

Servomax India 

Private Limited 

 

WITH 

Mr.MS Viswanathan  Ms. Mumaneni 

Vazra Laxmi 

28 Comp App (AT) (CH) 
(Ins) No. 172/2022 

Employees Provident 
Fund Organization  

Vs  

Mr. G Madhusudanan 

Rao, Liquidator, M/s. 

Servomax India 
Private Limited 

 

Mr.MS Viswanathan  Ms. Mumaneni 
Vazra Laxmi 

29 Comp App (AT) (CH) 

(Ins) No. 48/2023 
To implead 

IA No. 289/2023 

 

Union Bank of India  

Vs  
Mr. Krishna Mohan 

Gollamudi, RP Leo 

Meridian 

Infrastructure 

Projects & Hotels 

Limited 
 

Mr. Y 

Suryanarayana 

Mr. M Ramu 

30 Comp App (AT) (CH) 

(Ins) No. 78/2023  

For Condone Delay 

IA No. 283/2023  

To Dispense With  
IA No. 284/2023 

 

 

J Karthiga  

Vs  

Insolvency and 

Bankruptcy Board of 

India 

Mr. Jerin Asher 

Sojan 
 

31 TA (AT) No. 104/2021 
(Comp App (AT) (Ins) 

No. 691/2020) 

Securities and 
Exchange Board of 

India   

Vs   

Kerala Housing 

Finance Ltd. & 10 Ors 

 
WITH 

Mr. Rahul 
Unnikrishnan 

Mr. PD Vincent (RP)   
Mr. PV Vinod-R1  

Mr. Rama 

Subramanian -R2 

Mr.AS. Aravind-R2 

32 TA (AT) No. 105/2021 

(Comp App (AT) (Ins) 

No. 692/2020) 

Securities and 

Exchange Board of 

India   

Vs   

Kerala Housing 
Finance Ltd. & 10 Ors 

 

Mr. Rahul 

Unnikrishnan 
Mr. PD Vincent (RP)   

Mr. PV Vinod-R1   

Mr. Rama 

Subramanian -R2 

Mr.AS. Aravind-R2 
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33 Comp App (AT) (CH) 

(Ins) No. 197/2021 

For Condone Delay  

IA No. 400/2021  
For Stay  

IA No. 399/2021  

For Urgent Hearing  

IA No. 543/2021 

Artur Vlatimirovich 

Nikitin & Anr.  

Vs  

Pegasus Asset 
Recovery Pvt. Ltd & 

Anr. 

Mr. Ajesh Kumar 

Shankar 
Mr. Dinkar Singh- 

R2  

Mr. Ravindra 

Beleyur 

 

Copy to: 

By the order of Hon’ble Member (J)  

                                                                                                                                                                    (Chennai Bench) 

1. Notice Board 

2. Website: www.nclat.nic.in 

        For Assistance, 

1. For VC Link- vcnclatchennai5@gmail.com 

                         Ph-044-28880500 

http://www.nclat.nic.in/

